
IIAITOIIAT COMPANY LAW IRIBUNAL
NEW DELHI BENCH

NEW DEIHI

c. P. NO. 130(ND)r4
ca. No.

STIT. INA MALHOTRA
HOII'BLE l'|E AER (.l)

ATTETIDANCE.CUM-ORDER SH€ET OF THE HEARING OF I{EW OEIHI AENCH OF
THE NATIONAI COMPANY I-AWTRIBUNAL ON 28.07,2016 ATO2.OO P.M

NAME OFTIIE COMPANY: l\l^ Ms. Veena Slngh V/s- M/s. Hawk Eye Protectiof & DetecUve

SECTIOI{ OF THE CoMPANIES ACT:397/398

S.NO. NAME DESIGI{ATIOI{ REPRESENTATIOI{ SIGI{ATURE

CORAM:

PRESENT: SH. R.vARDHARAI,aN
HON'AIE MEMBER (J)
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Reply has been fited by the respondenrs to the

application u/s 340 of CrI,C. List this appticarion fof argumenrs

disposalo(thc rnain pcrition on 16.09.2016.
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